CA ANIL MATTA

INSOLVENCY PROFESSIONAL
308, RG Trade Tower, Plot No. B-7, Netaji Subhash Place, Pitampura, Delhi-110034

FORM A

GSTIN ; 07AAAPM2939E172X
Mobile ; +91-9811190720

E-mail ; mattaassociates@gmail.com
camattaanil1959@gmail.com

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF [M/S PATH2WAY HR SOLUTIONS
PRIVATE LIMITED]

RELEVANT PARTICULARS

Name of corporate debtor

M/s Path2way HR Solutions
Private Limited

Date of incorporation of corporate debtor

215 July 2017

Authority under which corporate debtor is
incorporated / registered

ROC Delhi

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U74110DL2017PTC321039

Address of the registered office and principal
office (if any) of corporate debtor

701-702, R.G Trade Tower, Netaji
Subhash Place, Pitampura, North
West, New Delhi, Delhi, India,
110034

Insolvency commencement date in respect of
corporate debtor

6" June 2025 (Order communicated
as on 9" June 2025)

Estimated date of closure of insolvency
resolution process

2" Decemebr 2025 (180Days)

Name and registration number of the insolvency
professional acting as interim resolution
professional

Name: CA Anil Matta
Reg No: IBBI/IPA-001/IP-
P00223/2017-18/10422

Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 308 RG Trade Tower, Plot
No B-7, Netaji Subhash Place
Pitampura Delhi-110034
Email:mattaassociates@gmail.com

10.

Address and e-mail to be wused for
correspondence with the interim resolution
professional

Address: 308 RG Trade Tower, Plot
No B-7, Netaji Subhash Place
Pitampura Delhi-110034

Email:
CIRP.Path2wayhrsolutions@gmail.com

11.

Last date for submission of claims

23" June 2025

12.

Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

Not Applicable

13.

Names of Insolvency Professionals identified to
act as Authorised Representative of creditors in
a class (Three names for each class)

NIL

14.

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

NIL/Not Applicable




P ——

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/s Path2way HR Solutions
Private Limited on 6™ June 2025 (Order communicated as on 9% June 2025).

The creditors of M/s Path2way HR Solutions Private Limited, are hereby called upon to submit
their claims with proofon or 23™ June 2025 to the interim resolution professional at the address
mentionad against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No. 13 to act as authoris wpresentative of the class [specify class] in Form CA.
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Submission of false or misleading

oy

CA Anil Matta g
Insolvency Professional -IP Regn Nos
AFA No: No: AA1/10422/02/311225/107937—
Place : New Delhi
Dated : 09.06.2025

A-001/1P-P00223/2017-18 / 10422
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ASIRVAD MICRO FINANCE LTD

CIN U65923TN2007PLC064550
9th and 10th Floor, No 9, Club House Road, Anna Salai,
Chennai 600 002. Tamil Nadu.
Tel:044-42124493

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general, are hereby
notified that public auction of the gold ornaments pledged in
the below accounts is proposed to be conducted at the
following branches on 24/06/2025 from 10.00 am onwards. The
auction is of the gold ornaments of defaulted customers who
have failed to make payment of their loan amount despite being
notified by registered letters. Unauctioned items shall be
auctioned on any other days without any further notice. Change
in venue or date if any) will be displayed at the auction centre
and on the company website. The details given below are in the
order of Branch Name, Loan Number.

List of Pledges:-

NEW DELHI, NEW DELHI, MUNDKA GL, 342980700000275,
0296, NORTH DELHI, NARELA GL, 3429607300000186,

Persons wishing to participate in the above auction shall
comply with the following:-

Interested Bidders should submit Rs. 10,000/- as EMD
(refundable to unsuccessful bidders) by way of Cash on the
same day of auction. Bidders should carry valid ID card/PAN
card. For more details, please contact 9542500664

Authorised officer
Asirvad Micro Finance Ltd.

HINDUJA HOUSING FINANCE LIMITED

(&/\1 Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.
BN Branch Office: F8, First Floor, Mahalaxmi Metro Tower, Sector 4, Vaishali,
HICILIG el P RICE Ghaziabad, 201019 Email: auction@hindujahousingfinance.com

RRM - AMIT KAUSHIK - 9587088333,  ALM - ARUN MOHAN SHARMA - 8800898999
CLM - DHRUVA VASHIST - Mob. No. 8802967651
NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF

FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)

In respect of loans availed by below mentioned borrowers / guarantors through HINDUJA HOUSING
FINANCE LIMITED, which have become NPA with below mentioned balance outstanding on dates
mentioned below. We have already issued detailed Demand Notice dated as mentioned below Under Sec.
13(2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act
2002 by Registered Post / Speed Post / Courier with acknowledge due to you which has been returned
undelivered / acknowledgment not received. We have indicated our intension of takin possession of
securities owned on one of you as per Sec. 13(4) of the Act in case of you failure to pay the amount
mentioned below within 60 days. In the event of your not discharging liability as set out herein above the
Bank / Secured Creditor may exercise any of the right conferred vide section 13(4) of SARFAESI Act while
publishing the possession notice / auction notice, electronically or otherwise, as required under the
SARFAESI Act, the Bank / Secured Creditor may also publish your photograph. Details are hereunder:-

Sr. Borrower(s)/Co-Borrower(s) / Guarantor(s) Demand Notice Date & Amount,
DL/KNR/NARA/A000000018, Mr. Sadakat Sadakat, Mr. Matloob Ali,] 14.05.2025 & Rs. 116832/-

House No 546 Bihata Bulandsahr, House No 546 Bihata Bulandsahr, as on 14.05.2025

Rural, Bulandshahr, Uttar Pradesh, India - 245402 NPA Date : 05-03-2025
Description of Property: Plot no 36 and 37, Khasra no 607, Ashiyana Colony,Village Masuri Pargana Dasna, |
Ghaziabad, Uttar Pradesh, 201015, Near Dasna Railway Station, Rural, Ghaziabad, Uttar
GH/HPR/HAPU/A000000394, Mr. Neeraj Mittal, Mrs. Sushma Sushma,|  14.05.2025 & Rs. 113158/-
Modinagar Ghaziabad, 23, Ghaziabad, Urban, Modinagar, Uttar Pradesh,| as on 14.05.2025
India-201204 NPA Date : 05-03-2025

Description of Property: A freehold House Bearing Municipal No 537, admeasuring 50 Syds i.e.41.80 sq. meter,
Out of Khasra No 1431 ME Situated at Mohalla Adarsh Nagar, Modinagar revenue Village Begmabad Budana Tehsil
Modinagar Dist. Ghaziabad (U.P.) Boundaries: East : 16.ft Wide Road, West : Plot of Virander Pal, North : Plot of
Bijander Moga, South : Plot of Naresh }

DL/BPR/JHAH/A000000408, Mr. Rahul Kumar, Mrs. Shakshi Shakshi,
D Block Madhuban, 1, Madhuban Bapudham, Metro, Ghaziabad, Uttar, as on 14.05.2025
Pradesh, India - 201001 NPA Date : 05-04-2025

Description of Property: Residential Property No.B-5/2A, First Floor, Front LHS, covered area measuring
29.70Sq. Mtrs. Situated at Block-B, Residential Colony Madhuban, Bapu Dham EWS, Near IGL CNC Station, Tehsil
& Distt. Ghaziabad, U.P. Boundaries: East : Balcony, West: Entry/Stair, North : UnitNo. 1A, South : UnitNo. 3A

iGZIGNRIGNRNIA000000544, Mr. PRAMOD PRAMOD, Mrs. OM BATI,| 14.05.2025 & Rs. 1145417/-

14.05.2025 & Rs. 1001538/-

VILL DHAULANA SAPNAWAT HAPUR, 0, SAPNAWAT HAPUR, Metro, as on 14.05.2025

HAPUR, Uttar Pradesh, India - 245101 NPA Date : 05-04-2025 |
Description of Property: A Residential Single Storied House Area measuring 525 Sq. Yards, i.e., 439.11 Sq. Mtrs.,
Out of Khasra No. 2032, Situated at Village: Sapnabat, Pargana: Dasna, Tehsil: Dhaulana, Distt. Hapur, U.P.
Boundaries: East : Khet of Other, West : Rasta 18 Ft. Wide, North : Rasta 04 Ft. Wide, South : Khet of Jaiprakash

GZ/GNR/GNRN/A000000625, Mr. Aman Aman, Mrs. Roshan Roshan,| 14.05.2025 & Rs. 1954461/-

H No 1902, 0, Adarsh Colony Muradnagar Ghaziabad, Near Sunehri as on 14.05.2025

Masjid, Metro, Ghaziabad, Uttar Pradesh, India - 201206 NPA Date : 03-05-2025
Description of Property: Afreehold Residential Plot, admeasuring 100 sq. yards i.e. 83.61 Sqmtrs., Out of khasra|
no. 134 min, Situated in the area of Village Ukhlarshi Maruf ward No. 19, Mohhalla Brij Vihar colony Muradnagar,
Pargana Jalalabad, Tehsil Modinagar, Disst. Ghaziabad. Boundaries: East : House of Yamin, West : Plot of Buyer,
North : Road 12 ft wide, South : Others House

DL/UTM/UTTM/A000000083, Mr. Nishank Bana, Mr. Poonam Poonam,
111, Chitauli Ghaziabad, Bhatiyana, Uttar Pardesh, Metro, Ghaziabad, as on 14.05.2025
Uttar Pradesh, India - 245101 NPA Date : 03-05-2025

Description of Property: Plot No. 208 Out Of Khasra No. 356 Area Measuring 0.202 Out Of Total 1/6 Area
Measuring 0.03366 Hactare Situated At Gram Chitoli Sadak Pargana & Tehsil Hapur District Ghaziabad.
Boundaries: East: Rasta, West : Other House, North : House of Prashant, South : Rasta |

DL/SHLILJPTIA000000135, Mr. Harshit Kumar, Mrs. Simran Harshit,| 14.05.2025 & Rs. 1769849/-

14.05.2025 & Rs. 1948746/- |

HN F3/76 , BUDDH VIHAR , BUDDH VIHAR COLONY DELHI, BUDDH| as on 14.05.2025

VIHAR COLONY DELHI, Metro, DELHI, Delhi, India - 110086 NPA Date : 03-05-2025
Description of Property: 2nd Floor with roof rights Covered area measuring 64 sqmt Built Upon Plot No. G-90 part
of Khasra No. 1457 situated at Village Raispur Colony Known as Balaji Enclave Paragna Dasna Tehsil and District
Ghaziabad, Uttar Pradesh; Boundaries: East : Others, West : Road 25ft Wide, North : Plot No. G-89, South : Plot No.
G-91
iDLIGRNIOMCNIAOOOOOOZBS, Mr. Ankit Kumar, Mrs. Poonam

14.05.2025 & Rs. 1674137/-
Chauhan, FlatNo Ff2 Plot No G 30 31, 0, Gali No 8 Bala Ji Enclave Govind as on 14.05.2025
Puram Gzb, Metro, Govindpuram, Uttar Pradesh, India-201013 NPA Date : 03-05-2025
Description of Property: Flat No. FF-2 on First Floor, Front LHS, area measuring 675 Sq. FT. Built on Residential
Plot No. G-51, area measuring 225 Sq. Yards i.e. 188.12 Sq. meters, out of Khasra No. 1482, Situated at Balaji
Enclave, Revenue Estate of Village Raispur, Pargana Dasna Tehsil & Distt. Ghaziabad, U.P. -201013 Boundaries:
East: Flat FF-03, West: Road, North : Other Property, South : Flat Entry/ FF-01, Road / Stairs

(! DL/NCU/NOIU/A000002067, Mr. Ramkumar Chauhan, Mrs. Mamta‘ 14.05.2025 & Rs. 1662366/-

Chauhan, House No 333, New Subhash Nagar, New Subhash Nagar, as on 14.05.2025
Ghziabad U P, New Subhash Nagar Ghziabad U P, Metro, 201001 NPA Date : 03-05-2025

Description of Property: Plot No. 201 (old-112) area measuring 50 sqyds part of Khasra No. 610 Min situated at]
Harvansh Nagar Hadbast Village Ghukna, Pargana Loni, Tehsil and Distt. Ghaziabad, U.P. Boundaries: East : Road,
West: Part of House, North : House of Lal Slngh South': Partof House. ]

{14 DL/MNR/MNGR/A000000877, Ms. MANJU RAM BHUL TYAGI, Mr.
VISHAL TYAGI, GALINO 1 KRISHNANAGAR, 01, NEAR AMAN PUBLIC as on 14.05.2025
SCHOOL MODINAGAR, Metro, Modinagar, Uttar Pradesh, India - 201204 NPA Date ; 03-05-2025
Description of Property: Freehold Residential Plot measuring area 80 Sq. Yd. or say 66.88 Sq. Mt., Pertaining to
Khasra no. 84 Mi., situated in Mohalla Krishna Nagar Modinagar, Village Sikri Khurd, Pragna Jalalabad, Tehsil
Modinagar, Distt. Ghaziabad U.P. Boundaries: East : Road 16 ft. wide, West : Nala, North : Property of Ashok, South :
Other Property

W DL/NCU/GHAU/A000001552, Mr. Pankaj Kumar, Mr. CHANCHAL,
House'no 259 Dev Nagar Sonda Road Modinagar, Dev Nagar Modinagar, as on 14.05.2025
Metro, Modinagar, Uttar Pradesh, India - 201204 NPA Date : 03-05-2025

Description of Property: Freehold Residential House Nagar Palika No. 259 admeasuring area 62.50 sq. yd. (52.26
sq. mtr.) falling under Khasra No. 1370 & 1371 situated at Mohhalla Devnagar in Village Begamabad Budhana
Pargana Jalalabad Tehsil Modinagar Distt. Ghaziabad (U.P.) Boundaries: East : House of Mahaveer Gujjar, West :
House of Haza Badhu & 16 ft. wide road, North : House of Rajkumari, South : House of Dharam Singh

14.05.2025 & Rs. 1028529/-

14.05.2025 & Rs. 1031563/-

AU SMALL FINANCE BANK LIMITED
Head Office - Jaipur

Public Motice for shifting of Premises.

Owur Rai Magar, Ghaziabad branch, which is presently fumctioning at
Ground Floorn, ©-76 Ra) Magar, Dist-Ghaziabad,
Uttar Pradesh — 200002 wwill be shiffed 1o the

falbawing address with

affect from T g, 2025,

- Mew Address

AU SHMALL FINANCE BAMK LIMITED
C-28, and C-19, RDC, Raj Magar, Ghaziaad
Litkar Pradesh - 200002

P Snaziaidd
Daakec 107 Jung, 20TF

Braech Managar, Eranch Baeling
Grarianed, Uthar Prackesh

PUBLIC NOTICE

Bajaj Finance Lid.
Registered Office: Akurdi, Pune, Maharashtra - 411035

Motice is hereby given that the Certificate(s} for the under mentionsd Equity Shares of
fhe Company have besn lost | misplaced and the holder(s) | purchaser(s) of the said
Equity Shares have applied to the Compaiy to issue duplicate Share Certificate{s)

Any parson who has a claim in respect of the said Shares should iadga the same with the
Cormpany al its Registerad Office within 21 days from this date else the Company will
proceed ko issue duplicale certficatels) to the aforesaid appiicants without any further
irdimation.

Faolia Name of Mo, of Distinctive Nos, Certificate
Na. Sharsholders | Shares From Ta Numbers
BFLOO1E582 | Rachna Sachdev 500 | 2BT985751 267386250 | BHGROT
BOD | BATR4ETOM BaTaqTaon | 71532
: Rachna Sachdev Dio Shri Sewa Ram Longiany
Place: Dalhi

Rio B5, Jai Apartment, Plot No. 102
I.P. Extension, Delhi 110092

Date; 10th June 2025

CAN FIN HOMES LTD.

DDA Building, 1st Floor, Near Paras Cinema, Nehru Place,
New Delhi-110019 Ph.: 011-26430236/7625079108
Email: delhi@canfinhomes.com CIN : L85110KA1987PLC008699

DEMAND NOTICE
Under Section 13(2) of “The Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (No. 54 of 2002)"
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1. Mrs. SANDHYA SINGHW/O JAIPRAKASH SINGH (Borrower)
2. Mr.PRATIMESH S/O JAY PRAKASH SINGH (CO-Borrower)

Both at: HOUSE NO. 655, 3-F, VAISHALI, |.E SAHIBABAD, GHAZIABAD, UTTAR

PRADESH-201010 Both also at: PLOT 304, KHATANO 706, KHASRANO. 195/34 MI,

RAHUL VIHAR PHASE II, VILLAGE MIRJAPUR, GHAZIABAD, UTTAR PRADESH
3. Mr. VARUNESH SINGH S/O JAY PRAKASH SINGH (GUARANTOR), HOUSE NO.

655, 3-F, VAISHALI, I.E SAHIBABAD, GHAZIABAD, UTTAR PRADESH-201010
4, Mr.SUJEETKUMAR SINGH S/O DHRUV RAJ SINGH (GUARANTOR)

3F-661-662, VAISHALI, |.E SAHIBABAD, GHAZIABAD, UTTAR PRADESH-201010
No.1-4, have availed a housing loan from our branch against the security of mortgage of
the following asset belonging to No.1 of/Amongst you. An amount of Rs. 22,38,854/-
(Rupees Twenty Two Lakhs Thirty Eight Thousand Eight Hundred Fifty Four Only), is
due from you, to Can Fin Homes Ltd. as on 03.06.2025 together with future interest at the
contracted rate and other charges thereon.

Details of the mortgaged asset

PLOT 304, KHATANO 706, KHASRANO. 195/34 MI, RAHUL VIHAR PHASE II, VILLAGE
MIRJAPUR, GHAZIABAD, UTTAR PRADESH
BOUNDARIES OF THE PROPERTY ARE AS UNDER:-
NORTH : Road 13 Feet, SOUTH : Road, EAST : Plot of Others, WEST : Plot of Others
Registered demand notice was sent to Nos. 1 - 4 amongst you under Section 13(2) of the
SARFAESIAct, 2002, but the same was returned unserved. The undersigned has, therefore,
caused these Notices to be pasted on the premises of the last known addresses of the said
Borrower/s as per the said Act. Hence this paper publication. As you have failed to adhere to
the terms of the sanction, the account is classified as a Non Performing Asset on dated
29.05.2025 as per the NHB Guidelines. You are hereby called upon to pay the above said
amountwith contracted rate of interest thereon from Demand Notice Date 03.06.2025 within
60 days from the date of this notice, failing which the undersigned will be constrained to Initiate
action under SARFAESI Act to enforce the aforesaid security. Further, the attention of
borrowers / guarantorsis invited to the provisions of Sub-section (8) of Section 13 ofthe Act, in
respect oftime available to them to redeemthe secured assets.
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IFL HOUSING FINANCE LIMITED
IFL GOLD LOAN[A UNIT OF IFL HOUSING FINANGE LTD) | GOLD AUCTION NOTIGE |
Regd off:- D-16 First Floor, Prashant vihar, Delh-110085 | CIN- US58100L201SPLC285284

The bormowers in specific and te public in general ara hereby notified that the public suction of gold
omamants pledged inhe betow Branches is proposed ko be condecled at below on 28-06-2025 from
4,00 pm onwards onwhich cuslomars faled ko maks payment.

Adargh Nagar Branch - Loan Noo ASKI0090000065133, ASMNIGOSOO000GE0GES
ASNTOTRIODIOGTEAS, ASMWZEDO0IIGTEGZ, ASN1DIS00D00MMTEY, ASNI00SE)00IE9626S,
ASNIITE0M0M%5939, Auction place- D-16 First Floor, Prashant vihar, Delhi. Adhyapak Nagar -
Loan no. ADN100S0000045486. ADN100900000654T7, ADNI00S0000065T14
ADN1 0190000066818, ADMN 1005000094325, ADN1Q0800000EG910, Auction place- D-16 First
Floor, Prashanl wibar, Delhi, Budh Vihar Branch - Lean Moo BOVIODI0MOCOGESGT
BOVAMOSOMI0ST973, BOVIM0SD000065058, BOVIOTSODMO055552, BOVIOTS00I0MSETI0
Auction place- 0-16 Firsl Floar, Prashant wihar, Dalki Karawal Magar - Loan no
FOWR 000000045054, KWNAG0Z0000066488, KWNIOT2000065648,; KWW DOZ000004TIED,
FAWN 0090000046245 | KWNI00RI00046608, KWNTOME0I0004T G2, KN 1 BIS0000051051
KWN 1003000066743, KWNI00E0I0006T633, KWN100S000006E445,  KWNT 0090000033697
Auction place- 0-16 Fist Floor, Prashant vihar, Delhi. Kertar Nagar Brench - Loan ma

KTHADSMOMM5525, KTHRIDISMOMIMETT12, Auction place- D-16 First Floor, Prazhant vifar,
Diehi. Khajuri Khas - Loan no HJK1 0020010045923, KI 10080000045 106, KJK 1 0090000046882,
EJE 10000000872, KJKI0000000066158E, KJK1DIG0MOD066312, KJK100A00I00s5514
EJRID0S000066T 37, KJKI0090000066853 - RJIKT0090000068011, KJK260000065464
KJEZE0000066881 Auction place- D-16 First Flaor, Prashani vikar, Dalbi. Krishna Magar Branch -
Loan Mo, KENZEN0067294 Auction place- D-16 First Floor, Prashant vihar, Delhi, Chanderlok
Branch -« Loan No COL100S000J048669, COL1M0S0000054880, COL100S0000621Ta,
COLt0CA0000065011, COLI0M0M00IE5455. COL100%0000065852, COL1D09DI00EE334
COLIO0A0000664dE. COLI00S0000066763, COL1CD5J000065982, COL10MOM0NET 178
COL10090000066261, COL1OSI000068254, COLI003000006ET11, Auction place- D-16 First
oor, Prashanl whar, Delhi. Hastsal Branch - Loan Moo | HET10D2000D06GTEE,
HET1009000I067672, HST1I0B0M0IETERS | HETI002000008£257, HET1L030000100509
HETAOTEM0M0MEETET Avction place- D-16 First Floor, Prashant whar, Deihl. Mayur Vihar Branch -

Lean no.-  MVI10090000068111 10090000080655 , W 110080000080T02A0cl0n placs- 0-16
First Fiaor, Prashand vihar, Delhi. Manglol Branch - Logn no,; NGH 010000045523 Auction place-
D:=%6 First Floor, Praghant vihar, Delhl. Dilshad Colony Branch - Loan no

DSGEI00E0000046 726 DG T0MEDA0I0A6234, Auction plece- D-16 Fast Floar, Prashanl vikar
Deihi. MNarela Branch - Loan noo WRL10DZODGCOE44TS, NRLIDOGOOOMME4ES
NRL10090000063598, NRL1D0S0M00065562, NRL10090I00065582, NRL10OSI00MNGTII0 |
MREL TO050000067477, WRLT0080000068205, WRL10D3000006EZS WRL10O80A000EI3E1
NRL1DIS0OM0sE2T0, NRL1ODA000I0B08EE, NRL1DCSMIONC2508 Auction place- D-16 Fst
Floar, Prashanl whas, Dalhi. Najafghar Branch - Loan ng NJF 1002000067220 Auction place-D-
16 First Floor, Prashenl viher, Dalhi. Rohini Vibar - Loan no: RHN1D0SI0I0065958 Auction
place- [O-16 First Fioor, Prashan wihar, Dedni. North ghonda Branch - Loan no,
NGEIDOSI0M004R6TT, NGDIOME0000046189, NGD1DISG00004TE22 | NGD1DISi0M0056585,
MNGO1R09000006T008, MGO107T5000005TEE8MNGO10TS000005TT1T, NGDZG000RI0S5TIE,
NGOZE0000055843, NGD26000E5T95, NGDZE0000066293, NGEDZEO0000ETES:Z
NGO2EIDI0M6T15T Awction place- D-16 First Flooe, Prashant vinar, Delhl, Trinagar Branch - Loan
no.: TRWEOGE0I000E5411, TRNADOBI00005TT44, 120 Avclion place- D-16 Firsf Floor, Prashant
vihar, Delke. Shyam nagar Branch - Loan ao,; SMN1002000006 7163, SMNTORA0O0I0E233E
SMNADI90000090044 - SMN 1005000091730, BMN10TEI0I0038853 Auctlon place- D-16 First
Floar, Prashant whee, Delhi Subzi mendi Branch - Loan noc  SBEMDIS00000G64029
SBMIOME0N0M0ET 450, SEMI0030000068T13, Auction place- D-16 First Floor, Prashang vikar,
DOalhi. Vishwas Magar - Loan no VHN10DZO000087BTY, VHMTLRDZ200000468241
WHNTDOST00O0GEISD, VHEN100SI000065458, WHN 1020000068632 Auction place- 0-16 First
Floar, Frasband vikar, Delhl. Jawahar colony = Loan Mo, JRCIGH90000068412 Aucton Place:
House Mo, 185111757, Jawahar Cokny 1, Fandabad, 121005 Ballabhghar - Loz na,
BLGDISLOMIDETEED Auction Place - Housa no. B, Punjabi wara, Ofd Subfi Mandi, Ward na, 3
Ballabgarh, Fardabad, Hardana-121004. LONI Branch - Loan Moo LNPDISO0000GE400,
LNMOCAGI0006A8171  Auchion Flace-Khasra Mold29, Main Defhi Saharanpur Road, Lond
Ghaziabad, UP-201102. Dadsi Branch - Loanno. DORADTS00000681 53 Auctiaon Place- Khasra No
1033, Radvway Road, Dadr, Dietict Gawtam Budh Nagar, Noida, UP-203207

¥ e auchion does nod ged completed on the same day dus foany raason, the zme will ba conducted
on J0-06-2025 af reqd office

Invitation for Bidders

Intarasbad bidders shoukd submit Bs, 1T0000HY- as EMD, 50 badder has to dapésil the EMD lalest by
26-0:6-202 5 thrauagh anfing mode, The bidders should camy velid ID CardiPen card’ GST Cerificats

F T ITEe =il E 1 3 ¥
or e detais please contact 359501011 Anthcrised cifcer

For IFL Housing Finance Lid

JINDAL STEEL & POWER LIMITED

Regd. Office — O.P. Jindal Marg, Hisar, Haryana-125005
Corporate Office — Tower-B, 4th Floor, Plot No. 2,
Sector-32, Gurgaon-122001
email ID: investorcare@)jindalsteel.com

NOTICE FOR LOSS OF SHARE CERTIFICATES

Notice is hereby given that the Share Certificate(s) for the under mentioned equity
share of the Company have been lost/misplaced and the holder(s)/purchaser(s) of’
the said Equity Shares have applied to the Company for issue duplicate Share
Certificate(s).

Folio Name of Cert. No.| Dist. No. |Dist. No.| No.of | FV
No. Shareholder(s) from to Shares | (Rs.)
3713 | RAHUL PALIWAL | 25280 21231097 | 21231288 | 192 05

Any person(s) who has a claim in respect of above mentioned Shares should lodge
such claim(s) in writing supported by valid documents with Registrar & Transfer
Agent, Alankit Assignments Ltd., Alankit House, 4E/2, Jhandewalan Extn., New
Delhi-110 055, Tel. 23541234, 42541234; Fax: 41543474 or Company within 15
days of publication of this Notice. Thereafter no claims will be entertained and the
RTA or Company will proceed for issuing duplicate Share Certificate(s) in lieu of]
Original Share Certificate(s).

Place: AGRA Date: 09.06.2025 Name of Shareholder: RAHUL PALIWAL

13 Names of insobverecy professoras dendifed | NIL

¢

IFL HOUSING FINANCE LIMITED
IFL GOLD LOAN(A UNIT OF IFL HOUSING FINANCE LTD) | GOLD AUCTION NOTICE |
Reqd off:- D-16 First Floar, Prashant vihar, Delhi-110085 | CIN- UBS3100L2015PLCZE5254

Sd/-,
Date: 09.06.2025 Authorised Officer,
Place: New Delhi Can Fin Homes Ltd.

SWADESHI POLYTEX LIMITED

Regd Office: KJ-77, J- Block, Kavi Nagar, Ghaziabad-201002 (U.P.)

Tele/Fax: +91-120-2701472, Email: info@splindia.co.in, Website: www.splindia.co.in
CIN: L25209UP1970PLC003320

Email: investor.grievances@splindia.co.in

Notice of 55" Annual-General Meeting, E-Voting and Book Closure

Notice is hereby given that the 55" Annual General Meeting of the Company will be held on
Thursday 3" July, 2025 at 12:00 noon through Video Conference (“VC') / Other Audio-
Visual Means ('OAVM") to transact the business as set out in the notice of the AGM. In
compliance with the provisions of the Companies Act, 2013 (“the Act’), SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015 (“Listing Regulations”) and
various Circulars issued by the Ministry from time to time, the 55" Annual General Meeting
(“Meeting” or “AGM”) of the Company is being held through VC / OAVM on Thursday
3" July, 2025 at 12:00 noon. The proceedings of the AGM deemed to be conducted at the
Registered Office of the Company.

Members may note that the Notice of the AGM and Annual Report 2024-25 is also be
available on the Company's website www.splindia.co.in, on the website of the Stock
exchange i.e. BSE Limited at www.bseindia.com and on the website of NSDL at
www.evoting.nsdl.com. Members can attend and participate in the AGM through the VC /
OAVM facility only. The instructions for joining the AGM are provided in the Notice of the
AGM. Members attending the meeting through VC / OAVM shall be counted for the
purpose of reckoning the quorum under Section 103 of the Companies Act, 2013.

The Company is providing remote e-voting facility ("remote e-voting") and e-voting facility
during the AGM to all its members to cast their votes on all resolutions set out in the Notice
of the AGM. Detailed procedure for remote e-voting/e-voting is provided in the Notice of the
AGM.

If your email ID is already registered with the Company / Depository Participant, login
details for e-voting are being sent on your registered email address. In case you have not
registered/updated your email address with the Company/Depository Participant, please
follow below instructions to register/update your email-id for obtaining Annual Report and
login details for e-voting:

1 A DL/MNR/NANR/A000000181, Mr. LAVI KUMAR, Mr. AMAR PAL, NEAR| 14.05.2025 & Rs. 628259/-
RAJESH PILOT SCHOOL, NAND NAGRI, MODINAGAR, GHAZIABAD , as on 14.05.2025

UTTAR PRADESH, Metro, Ghaziabad, Uttar Pradesh, India - 201204 NPA Date : 03-05-2025
Description of Property: Property Area Measuring 79.72 Sqyd Part Of Khasra No- 476 Min Situated At Village Sikri
Mohalia Indrapuram Modinagar Paragna Jalalabad Teshil Modinagar And District Ghaziabad Uttar Pradesh

SRR DL/MNR/MNGR/A000001027, Mr. RAM KUMAR, Mrs. PUNAM| 14.05.2025 & Rs. 628259/-
RAMKUMAR, VIJAY NAGAR RORI MODINAGAR, 01, MODINAGAR, as on 14.05.2025

Metro, Modinagar, Uttar Pradesh, India - 201204 NPA Date : 03-05-2025
Description of Property: Freehold Residential House measuring area 70 Sq. Yd. or say 58.52 Sq. Mt., Pertaining to
Khasra no. 857, situated in Mohalla Vijaynagar Modinagar, Village Rori, Pragna Jalalabad, Tehsil Modinagar & Distt.
Ghaziabad U.P. Boundaries: East : Property of Kali Charan, West : 8 ft. wide road, North : 8 ft. wide road, South :
Property of Meva Ram. _
{ '8 DL/MNR/HPUR/A000000150, Mr. Suman Suman, Mr. Satyapal Singh,
House No 835 Gali No 5 Bhupender Puri Modinagar Ghaziabad, Metro, as on 14.05.2025
Modinagar, Uttar Pradesh, India- 201204 NPA Date : 31-08-2023
Description of Property: Khasra No.1763 Mohalla Bhupendra Puri Modinagar Pargana Jalalabad Tehsil
Modinagar GZB, Khasra No.1763 Mohalla Bhupendra Puri Modinagar Pargana Jalalabad Tehsil Modinagar GZB,
Khasra No.1763 Mohalla Bhupendra Puri Modinagar Pargana Jalalabad Tehsil Modinagar GZB, Metro, Modinagar,
Uttar Pradesh, India-201204 |

DLINCUIGHAUIA000000655, Mr. Pushpa Pushpa, Mr. Ganga Sharan

14.05.2025 & Rs. 1566334/-

14.05.2025 & Rs. 627603/-
Ganga Sharan, H.NO- D- 6, SECTOR-11, VIJAY NAGAR, GOLDAN| as on 14.05.2025 )
PUBLIC SCHOOL, Metro, Ghaziabad, Uttar Pradesh, India-201009 NPA Date : 06-05-2024

Description of Property: Plot No. 8, land area measuring 50 sq. yds., part of Khasra No. 324, at Umgan Enclave,

Situated at Village -Achheja, Tehsil & Distt. Dadri, Distt, G.B. Nagar, U.P. Boundaries: East : Rasta, West : Plot of

other, North : Plot No. 7., South : Plot of Rajbiri.

DL/MNR/HPUR/A000000169, Mr. Mahaboob Vaheed, Mr. Jaitoon
Mahaboob, Village Rori Post Govindpuri Modinagar Ghaziabad, Village as on 14.05.2025
Rori Govindpuri Modinagar, Metro, Modinagar, Uttar Pradesh, 201204 NPA Date : 06-05-2024

Description of Property: Residential building khasra no. 830, Situated at Mohalla Vijay Nagar, Gali no. 3, Vill. Rori,|

Muzaffarnagar, Vijay Nagar, Gali no. 3, Metro, Modinagar, UttarPradesh India-201204

DL/BPR/JHAH/A000000233, Mr. Rajesh Rajesh, Mrs. Dauli Dauli, 71| 14.05.2025 & Rs. 786983/-

Ward No 4 Keshav Puri, Dehat, Ghaziabad Niwari, Uttar Pradesh, Metro, as on 14.05.2025

Ghaziabad, Uttar Pradesh, India-201204 NPA Date : 05-04-2025

Description of Property: Modinagar, Niwari, Metro, Modinagar, Uttar Pradesh, India - 201204

DL/MNR/HPUR/A000000193, DL/MNR/MNGR/A000000810, Mr. 14.05.2025 & Rs. 1531778/-
Pravesh Tyagi, Mr. Anita Tyagi, Village and Post Duhai, Muradnagar as on 14.05.2025
Ghaziabad, Duhai, Near Railway Station, Metro, Ghaziabad, Uttar NPA Date : 05-04-2025
Pradesh, India-201206
Description of Property: Khasra No-1075 m, Village Duhai Pargana Jalalawad Tehsil and District Ghaziabad, U.P.,|
Khasra No-1075m, Village Duhai Pargana Jalalawad Tehsil and District Ghaziabad, U.P., RAILWAY STATION
Metro Ghaziabad, UttarPradesh India-201206

as on 14.05.2025

!B DL/MNR/MNGR/A000000779, Mr. Surajpal Surajpal, Mrs. Jyoti Jyoti,

Sapnawat Ghaziabad, 1, Sapnawat Ghaziabad, Sapnawat Ghaziabad,

Metro, Hapur, Uttar Pradesh, India - 245101 NPA Date : 05-04-2025
Description of Property: Sapnawat Ghaziabad, Sapnawat Ghaziabad, Metro, Hapur, Uttar Pradesh, India -
245101

DL/MNR/MNGR/A000000900, Ms. Kavita Devi, Mr. Umesh Kumar,

Atrauli Ghaziabad Hapur, 1, Atrauli, Metro, HAPUR, Uttar Pradesh, India as on 14.05.2025

-245304 NPA Date : 05-04-2025
Description of Property: Atrauli Ghaziabad, Pilkhuwa, Metro, Pilkhuwa, Uttar Pradesh, India - 245304

DL/MNR/NANR/A000000112, Mr. Vikram Singh, Mr. Vikram Singh, H| 14.05.2025 & Rs. 1087299/-

No. 479 A-block Aakash Nagar Indragadi, Dasna, H No. 479 A-block| as on 14.05.2025

Aakash Nagar Indragadi, Dasna Ghaziabad, Metro, Ghaziabad, UP 201302 NPA Date : 05-04-2025
Description of Property: Plot No. 47, Khasra No. 133, Village Dasna, Paragana Dasna, Tehsil & District,
Chowdhary Dairy, Gha, Metro, Gha2|abad Uttar Pradesh, India - 201302

GH/BUL/KHUR/A000000030, Mr. Akbar Ali, Mrs. Mannat Ali, 188/88|

Anupshahr Road, 1, Bulandshahr, Taj Masjid, Urban, Bulandshahr, Uttar, as on 14.05.2025

Pradesh, India -203001 NPA Date : 05-04-2025
Description of Property: H N 118/88 Heerapur Pragna Baran Tehsil and Jila Bulandshahr, Bulandshahr, Water|
Tanki, Urban, Bulandshahar, Uttar Pradesh, India - 203001

GR/KAP/KUNJ/A000000019, GR/KAP/KUNJ/A000001197, Mr. Basant

Singh, Mr. Shilpi Singh, 5-6/SF Shree Ram Nagar Near Shiv Mandir Vali| as on 14.05.2025

Gali Sahibabad Ghaziabad Uttar Pradesh 201005 NPA Date : 05-04-2025
Description of Property: Property Bearing. 5 and 6, Khasra no. 920MI, Flat No. SF-01, Second Floor, (Front RHS
Flat), Without Roof Rights, Shri Ram Colony, Sahibabad, Village Pasonda, Ghaziabad, UP., Ram Colony
Sahibabad, Village Pasonda, Ghaziabad, UP., Metro, Ghaziabad, Uttar Pradesh, India- 201005

HGZIGNRIGNRNIAOOOOOOZN, Mr. Anand Singh Shishodia, Mrs. Samta| 14.05.2025 & Rs. 2040519/-

14.05.2025 & Rs. 69690/-

14.05.2025 & Rs. 1064629/-

14.05.2025 & Rs. 927770/-

14.05.2025 & Rs. 1034039/-

14.05.2025 & Rs. 1517667/-

Singh, HNo 724 Kalar Patti Sapnawat, 0, Jila Hapur Uttar Pradesh, Metro, as on 14.05.2025
Hapur, Uttar Pradesh, India - 245101 NPA Date : 05-04-2025

Description of Property: Village Sapnawat Pargna Dasna Tahseel Dhaulana Jila Hapur, Dhaulana Jila Hapur,
Metro, Hapur, Uttar Pradesh, India - 245101

The above mentioned Borrowers/ Guarantors are advised (1) To collect the original notice from the|
undersigned for more and complete details and (2) To pay the balance outstanding amount interest and costs
etc. within 60 days from the date of notice referred to above to avoid further action under the SARFAESI Act.
Date: 10.06.2025, Place: Ghaziabad Authorised Ofﬁcer, Hinduja Housing Finance Limited |

Physical| Send a request to the RCMC Share Registry Private Limited, Register and
Holding | Share Transfer Agent of the Company at investor.services@rcmcdelhi.com
providing Folio No., Name of Shareholder along with scanned copy of the
Share Certificate (front and back), self-attested copy of PAN card and Aadhaar]
forregistering/updating email address.

Demat
Holding

Please contact your Depository Participant (DP) and register/update your emailf
address as per the process advised by your DP.

The Annual Report for FY 2024-25 and notice of 55" AGM of the Company has been sent
to all the shareholders at their registered email address in accordance with provisions of
Companies Act 2013 and SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015.

Shareholders will be able to attend the meeting through VC/OAVM by using their remote
e-voting login credentials and selecting the EVEN for the meeting. The facility to join the
meeting shall be kept open 15 minutes before the scheduled time of commencement of the
meeting. Shareholders are requested to join the meeting by following the procedure given
inthe AGM Notice.

Members holding shares either in physical form or in dematerialized form, as on the cut-off
date i.e. Wednesday, 25" June, 2025 may cast their vote electronically on the businesses
as set out in the Notice of AGM through electronic voting system of National Securities
Depository Limited (remote e-voting"). All the Members are hereby informed that:

i. The business, as set out in the Notice of AGM, may be transacted through remote
e-voting or e-voting system at the AGM;

ii. The Register of Members and Share Transfer Books of the Company will remain
closed from 26" June, 2025 to 3 July, 2025 (both days inclusive) for the purpose of
AGM;

iii. The remote e-voting shall commence on Monday 30" June, 2025 (9:00 A.M.) and end
on Wednesday 02 July, 2025 (5:00 P.M.);

iv. The cut-off date for determining the eligibility to vote by remote e-voting or e-voting
system atthe AGM shall be Wednesday, 25" June, 2025;

V. Any person. who acquires shares of the Company and become a Member of the
Company after dispatch of the Notice of AGM and holding shares as of cut-off date i.e.
Wednesday, 25" June, 2025 may obtain the login ID and password by sending a
request at evoting@nsdl.co.in or investor.grievances@splindia.co.in. However, if a
person is already registered with NSDL for e-voting then the existing user ID and
password can be used for casting the vote;

Vi. Members may note that:

a. The remote e-voting module shall be disabled by NSDL after 5:00 P.M. on 2 July,
2025 and once the vote on a resolution is cast by the Member, the Member shall not
be allowed to change it subsequently;

b. The facility for voting electronically will be made available during the AGM;

c. The Members who have cast their vote by remote e-voting prior to the AGM may also
attend the AGM but shall not be entitled to cast their vote again and

d. a person whose name is recorded in the Register of Members or in the Register of
Beneficial Owners maintained by the depositories as on the cut-off date only shall
be entitled to avail the facility of remote e-voting or e-voting at the AGM,;

vii. The detailed procedure and instruction for remote e-voting and e-voting during the

AGM are giveninthe Notice of the Annual General Meeting;

viii.In case of queries relating to remote e-voting/e-voting/joining of meeting through VC,

Members may refer to Frequently Asked Questions (FAQs) and e-voting user manual

for Shareholders available at the downloads section of www.evoting.nsdl.com or

contact at toll free no. 1800-1020-990 or send a request to evoting@nsdl.co.in.

Members may also contact Ms. Richa Rastogi at info@nivis.co.in or write to the

Company atinvestor.grievances@splindia.co.in.

For Swadeshi Polytex Limited

Sd/-
Date: 10" June, 2025 Anuradha Sharma
Place: Ghaziabad (Company Secretary)

The bomrowers in specific &nd the public in general are hereby notified that the pubdc auction of gold
arnaments pledged in e below Branches is proposed fo be conducted a1 below on 2706-2025 from
10000 am onveards onwhich cusbomers Biled tomake payment

Adarsh Magar Branch - LeoanMg, ASNT0DBOO0OODETEET, ASN100E0000045550,
SN 009000045 184, ASNTODO0MIDN4EG13, ASNIG0BQ00004E011, ASNIGOROM]O05EE1S
ASRAMDROE0065003, ASNIODADIDO0G40AE, ASNI00SIDI00GES106 | ASKIODGMCODGS1ET
ASNTR0SDI0NGTISEE, AN TO0B0MOCIET 52, ASNIODEDN000EE31 1, ASNTO0RIDODIEE248
Auction place- D-18 Firs! Flosr, Prashanl vinar, Dellv. Adhyapak Magar Branch - Loanha- |
ADMZEI00005%833, ADNADD0DI00AER53, ADNY001CA00047223, ADN1DR1ODI0050233,
ADN1001DODI056ERT, ADN1J0Z00000E8686 | ADN10090000048259, ADN100300000473490,
ADNAOCANDO004E0RT, ADNIDDB00I004TTTT, ADNI0SO0I0NGIS2E, ADM100SI00006451T
ADN10MAMDI0EEIET, ADN 1008000006638, ADNIDIQMOMDGEIEZ, ADNI00L0000064 TS
ADNTOCEM0MEGEET, ADNIOCSOMO0IET267, ADNTGORIGIDIGTA0S,  ADN 1000000065358
ADNAOTEMO0I06E5353 Auction place- D-16 Fiest Floar, Praghant vinar, Defhl, Budh Vibar Branch -
Loan No. BOWVI003I000065247, BOVIDOSGOO00684T4 | BOVI0OIDRO006T 335,
BOV1 008000006747, BOVIDI90Q00EE107, Auction place- O-16 Firsl Floar, Prashan vikar,
Delhi. Rohini Sec-2 Branch - Loan no: RHN1ODD1DOD0DG51438, RHN120000DS555T
RHM 1008000045836, RHMI1DOBI0I006ETST, RHN1DMI9000061062, RHNDIGMIMIDES5T2
RHM100S0M0IE5963, RHNMII0S00I006626S, RENTDIS000006E7 T, RHNIOIEGO0O06TITE
RHMIGOSIM0IETEST  RHNID0SI0I006TER, RHN1DISI0M006TE, RENTOIG0GI0GEI01
RHMN 1005000068550, REN1D7S0000065751 Auction place- D-16 Firsl Floor, Prashant vihar
Dalhi. Shyam nagar Branch - Loan oo, SMNI0DSDID0DES0AS, SMN100SDO0IDESE05,
SMN1D09000066T40, SMM 1005010067068, SMN1DEIID00E7ET | SMNIDDGE0IDETE2E,
SMNTD0E0O0I0GATOZ, SMNIOTE0I00067EA2  Auction place- O-14 First Floar, Prashant vikar
Delni. Subzi mandi - Loan ng; SBMI00SD00004TRE20, SEMI0020000057S60
SEMI0SOMOMGN42S, SEMIDMAMDINGESE3S, SEMID0XDI0NGE04E, SEMINMADI0M0E548E
SBMINMEODMOEES91, SEMID0SIODMOGEZSE,  SBMILTS00ONGEME, SEMZBH0MIGTI00
Auction place= D-16 Firsl Floor, Prashanl vinar, Delli. Karawal Nagar Branch = Loan Mo,
KWK1D190000045057. KON 10050000046233, KWNIQ0E0000045868, RWNTDI90000046440,
HWK10090000045578 | BWH1009000004TA0E . KN 10080000051 383, KWN1DD9000005609E,
KWHN1009000005T745, KW 100B0D00058002, KWHIGD20000D06ET0E, KWH1DISD)0ODSEZ3,
EWHN1D090000066460, KWN1T0800000E6T34, KWNTDIGDI000ETI28 | KWK DISD00IDETIZN
EWN10090000067490. KW IM0SI0I006TE TS, KWNIDmA0I0N0EA0ES, FINKTDIEGRI0I0aa 208,
RN D090000055458,  KWHTO0S00000E8675, RWK 1009000006571, EWHAOC0I0008aT4E
Auction place- D-15 First Floor, Prashant whar, Delhl, Kartar Magar Branch - Loan no
KRTNI00B0 00002 T80, KTNIOS0000053503, KTRIOMDI0MET322, KTNI0030M00657 6%,
KTHI0030I00066124,  KTH1DIS000A0EE38E,  KTN1GOS00000GE41T,  KTH1DISI0000GE541
ETH10050000086730, KTM100200D3067T7E, KTN100S0I00IGETES, KTHNI0TE0MI005455E,
KTHNZED00054E23, KTHN2G0000062403, KTN260000086083, KTM280000068TET Awction place-
=18 First Flear, Prashant vihar, Deli, Khajur Khas Branch, Loan Mo, KJE OGS0 00045590,
KJKIODSG00046044, KSIMBDI00MERTE, KJKIDMOMOD4E412, KIKIODEI0DI0455TS,
R IO0SI0MM052TTE,  KAI0OAMM0ISEINT, KJKIDGE0RMDETTED, RJKIO0SIONI0STTES
KJEI00SI000061995,  KE109000062685, KJKI 009000066086, KJKIQ0SI00I06T010
KJK1DID000006T058, KIK 1008000067451, KAEKI0080000067924, KZE0I0I057 394 Auction
place- O-16 First Floor, Prashani vihar, Dethi. Mayur Vibar Branch - Loan Mo
My 110080000047011, MVII00S0000058646, W 1100S3000058547, MV11DDA000006Z2TE,
My 1008000006520, MVT100SI000065872, MVYIIDISDI000ET15E, MY1T00A000006TSS
MVTIODST0000GE520 | MVTICIS0000068525, MVTI00S0000068631, MVT10090000058Ta2
MY EIO0S00I00GTIRA, MVHOTEIO0O0EEH2, MVIDTSOO000RI045, MY HIOTSOMIONGE048
MVA2E0000065464 Auction place- D-16 First Floor, Prashant vinar, Detl, Nanglol Branch - Loan
Ao, NGHBM000004 650, NGIO0I0GA0IGT564, NGHOMEDIN00ETSEE | NGITDIEHINIDGS343,
MNGHOME0D000454TE,  NGIHO0R00000532T0, WGITMIS0I0D0EETES, NGHOLE00000ET 205,
MG 0030000067360, NGHOI0RI0000EEIGT, MGIETSI000E5247, MGHOTS00I0DESE0Y,
MGIOTE0MEETED Avction place- D18 First Floar, Prashant vihar, Delhi. Nihal Vihar Branch -
Lean Mo NHYIGO20000062625. NHVIRDZED0O0EGDTE, MNHWIDO0GH00006TIH0
NHVTOREMIDI0ETS T, NHI00S000006A446; Audlion place- O-16 First Floor, Frashant ikar
Delhi, Chanderlok Branch - Lean Ne | COLI0BM0000G0G2E, COLVGMO00BS524,
COLI0SOD0GTETE, COUMOR0OMN4TEIT, COL1DMDI0MLIZTS, COLIO030M0IS4ITE
COL100S000056011, COLI080000062367, COL10090A00065148, COL100A00I006517S,
COL10080000065612, COL1009000I08G243, COL10IG0000Q6TSET, COLI00BO0MI0DGTIZE,
COL 0040000066602, COL10TS000006531 3, COL2GI000054065 Awction place- 016 Firsi Floor,
Prashant wher, De®i, Trinagar Branch - Loan TRRTOOGOGOOSE663, TRNITGHIKIOGEELS,
TRMEAMORIDION6IM TS, TRNIOMGOIOM0EEETS, TRAM1DOSICI0M4TET], TRNIOMANIGI0ES01E
TRNIDIGCOMIES157, TRMICOSGA000E6809, TRNIMISIOM0ETETS, TRN1QOH0M0GE57
Auction place- D-16 First Floor, Prashanl vikar, Deld Hastsal Village Branch - Loan Na
HET100T00I004T745, HET100D0000045535, HET100E000047150, HETI00S000004TI0E,
HET100800I00S07ES, KST10090000053103, HST100900000551589, HET100900I0065156,
HST10080000065334, HST100500DJ085882, HST100A0Q0DAGT151, HSTI100B00I00GTITE,
HET10090000067301, HST10ORI000067345, HET10030000064585 | HSTIDISDODODGEZ42,
HETI00AI0M0EETIY, HETHOTSRI0006T 254, HETIOTSM0N068540 Auction place- O-16 First
Floor, Prashant vihar, Celhl. Merth Ghonda - Loan no- NGD100900BO0458048
NGDI0DA0aD00dTiad, NGDI00Q00MINAET42, NGD1009000004T618, NGDIDMA0OMI04aTS5
NGD1009000005188T, MNGDI0090AMINS363T, NGDT00900MIDE4gE2, NGD1D0S000006E324,
MGDRI0M0ETEST, NGDI0I90000GTTTE, NED1M0S00I0ETITE, NGDZGHH000GE2GE,
Auction place- 0-18 Firz! Floar, Prashant whar, Dalhi. Majafghar - Loan Moo BUF10090000082512,
NF10090000063325 | NJF10080DI0065138, NJF10090000085012, NJF100%]000065280
MIF100BI0DG0652E1, RJF1D0O0I00065331, MJF 0080000067409, MJFI00G0000E8315
Auction place- D-16 First Flcor, Prashant wihar, Delhi. Dilshad Colony Branch - Loan no
CEGI0E0MI0IGEEEE, DEGIMLODI0NESTT, DEGINISI0M0METI4E, DSGI0NEMMINATEET,
DEG10050M004E961, DEGI00ANIN0NEETEY, DEGIM0ONI0N6ITE | DEGIDISMNIDG3ETE
DEGI00S0M0ICE004, DSGIM00I00GE0EE, DSGIMIBI0M00E5T16, DEGI00SMININGE108,
DEGI0080MIDIGTEZ1, CEG100SI0000GE1ES, DSG1DIDI0000GE4E0. DSGINIOMINIDIEE0E,
O5G 1008000006874 | DSGI0TS000M0E245T, DEGI0TA00000ETELZ, DSG2G000005TIEG,
DEE280DAM)ER0S2 Auction place- D-16 Fist Floor, Prashent vihar, Delhi. Nareia Branch - Loan no
NEL100B0E00ETA0T, NELIMBLODIOGTEST, MRLIGIODIODISEZEH], MRLA1ODA0MOLGSI4D,
MNRLIG0S0000G5113,  NRLIOCIOM0065504, NRL1DIS0000066426, NRL 1000000066494
MNRLIODARI0I06649T, NRL100300000ETDES | NRLIOCADGOM0ETETT, Auctlon place- D-15 Firal
Floor, Prashant wikar, Delki. Vishwas Nagar - Loan no VHNID00000047830,
WHN10E2000I0E551 0, VHNZG0D00085T1 B Awction place- D-1E First Floar, Prashanl vihar, Dalh
Bawana Branch - Loan noo BWHNA0G0I00059516, Auction place- 0-16 First Floor, Prashand
vihar, Delhi, Krishna Magar - Loan po;  KRMIDCSDIOGOESETT, KRM1MSG0M0DGESET,
KRNIOTSM0065240, Avction place- D-15 Firzd Floor, Prashant wihar, Delhi. Rand Bagh - Loan
no.. RNS10030000065040 Auction place- D-16 Firsl Floce, Prashanl vibar, Dethi. Dwarka Mar -
Lopan noc DMTO0E0O0I0B3E52, Avction: place- D-16 First Floar, Prashani whege, Delh
Baliabhghar Branch, - Loan noo; BLG1T0S0000067 242, BLGET IS000006E300. Auction Place-
Housa o, &0, Punjebi wara, Okl Subyi Mandi, Ward no. 3, Ballsbgarh, Fardahad, Harvana-121004
LONI Branch « Loan no, LNAM)SOOM006T204, LNIOMECIOI06TESE | LNMOMA00METE2E
Auction Place: Khazra No1428, Main Dells Sahasanow Road, Loni Ghadatad, UP-201102 Dadri
Branch - Logn no: DRA0DGOI00085448, DORAOCH00000EA022 Auction Place: - Khasra No.
1033, Railway Rosd, Dadri, District Gaulem Budh Magar, Moida, UP-2053307. Sonipat Branch -
Loan No.: SNF10090000062045. Auction Place- Property Address- Plot No. 207, mashad hMohallz
Ol DC Road, Sonipal, Haryana:131001. Jawahar Colony - Loan No. JRCIOMEDIOMETES
Auction Plate: House Mo 195101 T, Jawahar Caleay 1, Fanigabad, 121005

i#he awection does nol get completed on tha =ame day due to any reason, the samse will be conduciad
an 28-06-2025 al reqd office

Invitation for Bidders

inbaresiad bidders should submit s, 10000/ as EMD. also biddar has io depoes the EMD latest by
26-06-2025 through onlne mode, The bidders should cary valid 1D CardPan cand! GST Cerlificale
For more tetails please contact 8585010101 Authorised offcer

For IFL Housing Firarss Lid

FORM A 1

PUBLIC ANNOUNCEMENT
| Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF
M/S PATHZWAY HR SOLUTIONS PRIVATE LIMITED
RELEVANT PARTICULARS

1 Hame of l'.:uipurﬂte Debtor (/S PATHZWAY HR SOLUTIONS PRIVATE LIMITER
2. |Date u:-*l'n:m'pummr -::ICI:-I'pﬂ'm& Dediler 2 151 Juty 2017
3 L utharity undar which Corporste Debloris | Huguslrar of Companias = Dalk
incamiarabad | megisiered
4 Corporate Henfity Mo, | Limited Liabiliy
Mertificalian Mo, of Comerata Dabsar _ _ _
5 Address of the TEQ"PI'E:ﬂ office and To1-T0E, B.G Trade Tower, Nefaji Subhash Place,
principal office {if any) of Comparate Debtor | Plampuera Narth West, Dethi. India-110034
& nsolvency commencement data in [Bth June 2025 (Crder commuracaied
rEE-p—:u:I al Carpoeahe Debdor jon Sth June 2025)

T | Esimaied dake-of cosune nflnsﬁ'.-a'u:g.' 2nd December 2025 (1806 Days)
resoilion process

& | Mame and Regisiration number of e

insotvancy professional acting s Intesim
Heauull an Fru[ea,lmal

UT4110DL2017PTC321030

CA Anil Matta
Regn, Mo BBIIPA-QDT IP-POL22 5201 7180 0422 |
| AFA Valid Upto - 31.12 2025
Add.: E-IIIE Riz T’ElﬂE T"".'l'Er FI|:|I Mo B-7, Metz
Subhash Flace Pilempura Delhi-110034
Emiail : mattaassn:iaiu-s@qmail com
| Add.: 306 RG Trade Tower, Pict Mo B-7. Mataj
subihash Place Pilampira Deth- 110034
Resobufion Professional | Email : CIRP.Path2wayhrsolutions@gmail.com,
La*m:lte ﬁ:ufle:mn:-Eammdamﬁ _ EH-rd June 2{!25
|i' Classes of crediors, 'fa'lg.. Lnder cliause ] Mot .ﬂ.,.pn;aula

of sub-section (BA}af section 21, ascerained
by o I Resolution Professional

| F'.r.ll:rEEbE EI'IEIIlJ‘f"IE' nierim rezak J|I:H1
prolessicnal, & regislerad wath I baard

1] "Address and e-mad b ba used far
cofrespandancs wiln e Inlesm

fo ot as althortsed regresentative of cradilans
inactass |heee names foreachclass)
14.:1a) Ralevanl karms and
ikl Detais of authanzed represantatives
are available at:

| NIL/Mat Applicanle

Katice 5 heraby given that fhe Maticeal l:nrrl:;an',' Law Tabuna has ondered the commencement of a'
porporate nsohvency resalution prooass ofthe Mis Path2way HR Sodutions Private Limiged anGth Junn
025 [Dedar communicabed an 3tk Jure 2075

The craditors of Mis PathZway HR Solotions Prvate Limited, are heraby caled upon B3 submi (hair|
claims with proof on or X3rd June 2025 o e interim resoiution professional at the address mentioned'
againsteniny Mo, 10,

The financial creditors shall submi their claims with proof by elecinonic means oaly. Al other creditors may ¥|
subsmil the chaims with proodin parson, by postor by alecironic means.

A fnancal craditor balanging 16 & class, &5 llsled agains! the eniry Mo, 12, shal indicate #5 choica af|
authonsed represantative fram among the three nsolvency profassianak lizlad against entry Ma. 13 o act]
gs aufhorisad representative of the class [spacify class] m Form CA

Submission of fatse or misleading proafs of claim shall atiract penakties, Sdi- |
CA Anil Maita |

Inzolvency Professional -IP |

Regn. No.: IEBIPA-DD1IP-PO02237201 T-16M10422 |
AFA Mo: AATMIO4ZI0AETT2Z25007RET |

Date - (9 06. 2025
Place: Maw Dalhi

_Elddhlka

A¥EET PR WameR

SID[IHIKA BUATINGS{I.IMITEI]

.-:'.|-:::|h-v:.;1 li:li:';'!.

NOTICE OF 15th ANNUAL GENERAL MEETING, E-VOTING
INFORMATION AND BOOK CLOSURE

The Fiftegnth (15th) Annual General Meeting (AGM) of the Siddhika Coatings Limited
(Company) will be held through Video Conferancing or Other Audio Visual Means
("VC") on Saturday, July 5, 2025 at 02.00 PM. I5T in compliance with General
Lirculars issued by the Ministry of Corporate Affairs (MGA) dated Aprd &, 2020. April
13, 2020, May 5, 2020 and January 13, 2021 and 28 December, 2022 and Clrcular No.
09/2023 dated September 25, 2023 and SEBI Circulars dated May 12, 2020 and
January 15, 2021 (Collectively Relevant Circulars), other applicabde provisions of the
Companies Act, 2013 (Act) and the Rules made thereunder and SEBI (Listing
Obligations and Disclosure Requirements) Reguiations, 2015 (SEBI Listing
Reguiations) to fransact the business as saf out in the Mofice dated June 9, 2025,
Members attending the AGM through VC facility shall be reckoned for the purpose of
quorum as par section 103 of the Companies Act, 2013,

The Members of the Company are-heraby informed that pursuant to relevant circulars,
the Company fas dispatched the Motice of AGM and Anmial Report by electronic mode
on 9 June, 2025 1o all the Members whose e-mail 105 are registered with the
Company's Begistrar and Share Transfor Agent (RTA) Dapository Participants (DP).
The aforesaid documents are also available on the Company's Website

Email: ¢

of India Limited

Members who are hodding shares in physical mode and have not register their mail
addressas will have an opportunity 1o cast their vote remotely on the business to ba
transacted af the AGM through remote e=voting or through e-voting sysiem during
AGM, The manner of e-voting for shareholders holding shares in alectronic and
physical mode has been providad inthe Notice of AGM,

Members holding shares in electromic mode are requested to reglster thelr emall
addressas and mobile numbers with relevant depositories through their DF Membars
haobding shares in physical mode are requested 1o furnish such details to Company’s
RTA, Skylina Hnancial Services Private Limited

Procedure for remole e-vofing and e-voling during AGM

Pursuant to the provisions of Section 108 of the Companies Act, 2013 read with Rule
20 of the Companies (Management and Administration) Rulgs, 2014, as amended
from time 10 ime, The Relevant Circulars, Secratarial Standard on General Meetings
issued by Instituie of Company Secretaries of India and Begulations 44 of SEBI [Listing
Obligations & Disclosure Requirements) Ragulations 2015, The Company is praviding
facility of ramaote a-voting to s Mambers in respect of the business to be transacted at
the AGM and For this purpose, the Company has appointed Central Depository
services (Indiz) Limited (CDSL) for facilitating voting throwgh electronic means, as the
authorzed e-Yoting's agency, The facility of casting vates by a member using remota -
voting as well s the e-vofing system on the date of the A& will be provided by COSL,
Membars joining the AGM through YV shall be permitted fo exarcise their right 1o vote
using the e-voling facility at the AGM, providad they have not cast their votes using
remate e-voling facility. The members who have cast their votes prios o AGM using the
remota g-voting faciity may also join the AGM through VG but shall not be entitfad to
cast their votes again. The facility of castings votes by a member using e-voling during
the AGHK will also be provided by COSL.

Information and instructions relating to remate e-voling as well as e-voting dunng the
AGM have been provided in tha Notice of AGM. The same login credentials should be
used for attanding the AGM throwegh VE.

E-vating rights of the members will be reckoned on the equity shares hald by them
gither in physical or in electronic form as-on June 28, 2025, The e-voting pariod
commences from 09.00 AM. 15T on July 02, 2025 (Wednesday) and ends at 05.00
PM. IST oo July 04, 2025 (Friday), During this period, the members may cast their
votes electronically, The remote e-voting module shall be displayed by CDSL
hereaftes.

Any person, who acguires shares of the Company and becomes member of the
Company after dispatch of the AGM Notice and holds shares as on the cut-off dateie.
June 28, 2025 obtain Login 1D and password/seak assistance retatad to a-vaoting by
sending a request fo helpdesk.evoling@cdslindia.com or by contaciing Company’s
RTA, Skyline Financial Services Private Limited, 0-153A, 1st Floor, Okhia Industrial
Arza Phase-l, New Dethi — 110020, India, Telephone: 011 40450193-97, Facsimile:
011 26812682, email; inform skylinerta.com, compliancesimskylingrta.com.

In case of any queries, the members may refer “Frequently Asked Questions” (FAQS)
and e-voling Maneal for members. available at the help section of
www_evolingindia.com or contact helpdesk.evoting@cdslindia.com /COSL toll free
no. 18002005533, In case of any grevances connected with the a-voting please
contack Ms. Pooja Agrawal, Gompany Secretary and Compliance Officer, Siddhika
Coatings Limited, L-9, Lower Ground Floor, Kalkajl. New Defhi — 110019, Emaill 1D-
secretarial@siddhika.com, and Telephone No. 011-41601442,

Book Closure

Pursuant to Section 91 of the Companses Act, 2013 read with Rule 10 of the
Comgpanies (Management and Administration) Amendmant Rules, 2015 and
Requlation 42 of SEBI (Listing Cbligations and Disclosure Requirements) Regulations,
2015 iz also hereby given that the Register of Members, Ragister of Beneficial Owners
and Share Transfer Books of the Company will remain closad from June 29, 2025 to
July 05, 2025 (both days inchisive) for the purpose of 15th AGM and to determine the
shareholders entitied to receive dividend on the Equity Shares. The Cut-01f Date and
Record Date for tha purpose of e-voting and dividend is June 28, 2025

By Order of the Board of Directors
For Siddhika Coatings Limited
Sd/-

Charitra Maheshwari

(Managing Director)

Place: New Delhi
Diate; 10.06.2025

epaper.financialexpress.com_

New Delhi
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